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UPON hearing the counsel the Court made the following

ORDER
C.A. No.1507/2018

On the request made by Shri C.K. Sasi, learned counsel
for the appellant, de-tag this appeal from rest of the cases.
To be heard separately.

Rest of the matters.

Arguments heard.

Judgment reserved.

One week’s time is granted to Shri S. K. Bagaria, learned
senior counsel to file his written arguments since all other
learned senior counsel and counsel have submitted their

written arguments.

(NEETU SACHDEVA) (DIVYA BABBAR)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)
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Mr. Arunabh Chowdhury, Sr. Adv,

Mr. Rajiv Shanker Dvivedi,
Standing Counsel, Adv.

Ms. Tulika Mukherjee, AOR

Mr. Shwetank Singh, Adv.

Mr. V. Aravind, Adv.
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Gurminder Singh A.G. Punjab, Adv.

Shadan Farasat, Sr. A.A.G.
Rooh-e-hina Dua, AOR

Harshit Khanduja Khanduja, Adv.

Harshit Khanduja, Adv.
Ankit Khera, Adv.
Abhishek Babbar, Adv.

Preetesh Kapur, Sr. Adv.
Kirti Renu Mishra, AOR
Sanjay Dutt, Adv.

Deepanwita Priyanka, AOR
Mukesh Kumar Maroria, AOR

K Radhakrishnan, Sr. Adv.
Sabarish Subramanian, AOR
C Kranthi Kumar, Adv.
Vishnu Unnikrishnan, Adv.
Danish Saifi, Adv.

Nalin Kohli, Sr. Adv.
Shuvodeep Roy, AOR
Anshul Malik, Adv.
Shruti Agrawal, Adv.

Anando Mukherjee, AOR
Abhay Pratap Singh, AOR
M. P. Vinod, AOR
Krishnanand Pandeya, AOR

Swati Ghildiyal, AOR
Devyani Bhatt, Adv.
Srujana Suman Mund, Adv.

Abhishek Atrey, AOR
Rajat Mittal, AOR

K. V. Vijayakumar, AOR
Samir Ali Khan, AOR

Sanjay Kapur, AOR
Isha Virmani, Adv.

Mahima Kapur, Adv.
Shubhra Kapur, Adv.

N.Venkatraman, A.S.G.
Gurmeet Singh Makker, AOR
V C Bharathi, Adv.

Nisha Bagchi, Sr. Adv.
Rajat Nair, Adv.
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Adit Khorana, Adv.

Udai Khanna, Adv.

Shivank Pratap Singh, Adv.
Sarthak Karol, Adv.

Chandan Kumar, Adv.
Manish Kumar, AOR

Dharmendra Kumar Sinha, AOR
Raj Bahadur Yadav, AOR

Surjendu Sankar Das, AOR
Anand Murthi Rao, Adv.

B. Krishna Prasad, AOR

V. K. Khanna, Sr. Adv.
Hitesh Kumar Sharma, Adv.
Amit Kumar Chawla, Adv.
Varun Varma, Adv.
Tanishka Grover, Adv.
Akhileshwar Jha, Adv.
Sandhya G., Adv.

Kamal Mohan Gupta, AOR

Pallav Shisodiya, Sr. Adv.
Nishe Rajen Shonker, AOR
Anu K Joy, Adv.

Alim Anvar, Adv.

Ajith Anto Perumbully, Adv.
Riddhi Bose, Adv.

Racheeta Chawla, Adv.

Rishi Agarwal, Adv.
Sampriti Baksi, Adv.

Sanjay Kharde, Sr. Adv.
Siddharth Dharmadhikari, Adv.
Aaditya Aniruddha Pande, AOR
Bharat Bagla, Adv.

Sourav Singh, Adv.

Aditya Krishna, Adv.

Preet S. Phanse, Adv.

Adarsh Dubey, Adv.

Sachin Patil, AOR
Sarad Kumar Singhania, AOR

Sunny Choudhary, AOR
Saurabh Mishra, Sr. Adv.
Sarad Kumar Singhania, Adv.
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Ms. Rashmi Singhania, Adv.

Mr. Avijit Mani Tripathi, AOR
Mr. P. V. Yogeswaran, AOR

Mr. K N Balgopal Advocate General of
State Of Nagaland, Sr. Adv.

Ms. K. Enatoli Sema, AOR

Ms. Limayinla Jamir, Adv.

Mr. Amit Kumar Singh, Adv.

Ms. Chubalemla Chang, Adv.

Mr. Prang Newmai, Adv.

Ms. Nitya Nambiar, Adv.

Mr. Sameer Abhyankar, AOR
Mr. Rahul Kumar, Adv.

Ms. Ayushi Bansal, Adv.
Mr. Aryan Srivastava, Adv.
Mr. Sarthak Dora, Adv.

Mr. Jaideep Gupta, Sr. Adv.

Ms. Astha Sharma, AOR

Mr. Srisatya Mohanty, Adv.

Mr. Himanshu Chakravarty, Adv.
Ms. Riddhi Bose, Adv.

Ms. Racheeta Chawla, Adv.

Mr. Simranjeet Singh Rekhi, Adv.
Ms. Sampriti Bakshi, Adv.

Mr. Rishi Agarwal, Adv.

Mr. Siddharth Banerjee, Adv.

M/S. Plr Chambers And Co., AOR

M/S. Venkat Palwai Law Associates, AOR
Ms. Devina Sehgal, AOR

Mr. Mahfooz Ahsan Nazki, AOR

Mr. Sahil Bhalaik, AOR

Mr. Tushar Giri, Adv.

Mr. Siddharth Anil Khanna, Adv.
Mr. Ritik Arora, Adv.

Mr. Shivam Mishra, Adv.

Mr. Gowtham Polanki, Adv.

Ms. Gulshan Jahan, Adv.

Mr. Gopal Singh, AOR
Mr. Akshat Kumar, AOR
Ms. G. Indira, AOR

Mr. K M Nataraj, A.S.G.
Mr. Vatsal Joshi, Adv.
Mr. Krishna Kant Dubey, Adv.
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Ms. Indira Bhakar, Adv.

Mr. Harish Pandey, Adv.

Mr. Shashwat Parihar, Adv.

Ms. Priyadarshini Priya, Adv.

Mr. Rajesh Singh Chauhan, Adv.

Ms. Priyanka, Adv.

Mr. Shreekant Neelappa Terdal, AOR

Ms. Shashi Kiran, AOR
Mr. D. S. Mahra, AOR
Mr. Rajiv Kumar Choudhry , AOR

Mr. V. N. Raghupathy, AOR
Mr. Vishwanath P. Allannavar, Adv.

Mr. Divyanshu Kumar Srivastava, AOR
UPON hearing the counsel the Court made the following

ORDER
C.A. No.1507/2018

On the request made by Shri C.K. Sasi, learned counsel
for the appellant, de-tag this appeal from rest of the cases.
To be heard separately.

Rest of the matters.

Arguments heard.

Judgment reserved.

One week’s time is granted to Shri S. K. Bagaria, learned
senior counsel to file his written arguments since all other
learned senior counsel and counsel have submitted their

written arguments.

(NEETU SACHDEVA) (DIVYA BABBAR)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)
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